Annexure-1

Name of the corporate debtor: Swastik Homebuild Pvt Ltd ; Date of commencement of CIRP: 19-12-2024 ;

List of creditors as on: 10-02-2026 , List of secured financial creditors (Revised and Updated)

(Amount in %)
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The above claims are subject to further verification from the books of accounts of CD which is not submitted till date properly of which necessary application has been filed against the suspended directors and the Ld AA has

issued notice on 05.03.2025.




